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t[THE MINISTER OF PETROLEUM 

AND CHEMICALS (SHRI HUMAYUN 
KABIH): (a) (1) Survey of the Site and 
Sub-soil investigation work has been 
completed. Preliminary civil construction 
work for temporary construction sheds 
has been started at site. 

(2) Schemes for supplying of water, 
power etc. have been finalised. 

(3) Most of the equipment required 
for construction purposes has been 
ordered. 

(4) Contract for the supply of main 
iriant and equipment has been placed 

with M/s Toyo Engineering Corporation, 
Japan for an approximate value of Rs. 
11*5 crores. 

(5) Procurement action has been 
initiated for auxiliary items, viz. Steam 
Generation Plant, Cooling towers and 
pumps, Bagging plant and Product 
handling, Naptha storage etc. 

(6) Civil consultants have bee« 
appointed for the factory and the 
appointment of consultants for the 
township will be finalised shortly. 

 

(b) About Rs. 45,000. 

(c) The land required for the cons-
truction of two tubular structures has 
been taken over. The rest of the land has 
not yet been handed over to the Fertilizer 
Corporation of India. 

(d) The total expenditure incurred on 
the project so far is about Rs. 108:00 
]akhs]. 

 
f [RECOMMENDATIONS OF THE COM-

MITTE ON MORAL AND RELIGIOUS 
INSTRUCTION 

441. SHRI B. N. BHARGAVA: Will the 
Minister of EDUCATION be pleased to 
state what recommendations have been 
made by the Standing Committee which 
was constituted with Shri Sri Prakasa as 
Chairman to select suitable literature for 
moral and religious instruction and what 
steps have been taken to implement those 
recommendations]? 

†[ ]  English translation. 
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